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SHRI JOSE K. MANI: Sir, Kerala has gone through two consecutive floods in 2018 and 
2019.  We not only lost lives of hundreds of people but also the livestock and 
agriculture. During disastrous floods of 2018, the Centre allotted 89,540 metric tonnes 
of rice to be distributed by Public Distribution System as flood relief.  It is learnt that 
the Centre has demanded Rs. 205 crores for the foodgrains supplied during the 
emergency.   

MR. CHAIRMAN: Pointed question, please. 

SHRI JOSE K. MANI: Sir, my question is: How can this demand be justified by the 
Centre as the foodgrains were distributed amongst the poor people who suffered 
losses in one of the worst natural disasters in Kerala? 

SHRI PIYUSH GOYAL: Sir, this subject does not relate to our Ministry.  Every State is 
given support by the Centre.  For any such natural disasters that occur, funds are 
given by the Centre to all the States of India and the States are expected to meet the 
requirements out of those funds. Odisha has had so many cyclones; Gujarat has had 
cyclones and typhoons; Maharashtra has had them; Andhra Pradesh has had them; 
West Bengal has had them.  Every State, through the SDRF and NDRF, meets the 
requirement of such a nature.  Kerala should not be an exception. They have received 
funds from the Centre.  Kindly use those funds and give relief to your people.   

SHRI JOSE K. MANI: Sir, these were emergency times.  Anyway, let me put my 
second supplementary. In 2022, India has been ranked 107 in the Global Hunger 
Index out of 121 countries. The neighbouring countries like Nepal, Pakistan, Sri Lanka 
are ahead of us.  Afghanistan is the only neighbouring country behind us.  Sir, though 
the Government has continuously questioned the methodology to prepare such 
index, the prevalence of hunger and poverty in the country can be very well seen.  My 
question is: Has the Government found out the reason behind this mismatch between 
the excess stock of foodgrains and the prevalence of hunger in the country? Does the 
Government have any plan to address the critical issues? 

MR. CHAIRMAN:  Hon. Minister. 

SHRI PIYUSH GOYAL: I will just correct this perception. The proposition, which he 
has made, is that foodgrains were supplied to Kerala and therefore it should not be 
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charged, is wrong. NDRF/SDRF is required to pay for the foodgrains or any other 
supplies that it may take from anybody else.  The foodgrains were given to Kerala on 
the premise that they will pay for it.  Now they are changing their mind.  It is an abject 
failure of the State Government to meet the needs of their people which has been 
exposed by my colleague, Mr. Mani.  

As regards the Hunger Index, first of all, the name itself is a misnomer.  The 
fact is that every single State of India has given it to us in writing that thanks to the 
Pradhan Mantri Garib Kalyan Ann Yojana where we supplemented  5 kilos of 
additional grain over and above National Food Security Act entitlement, we have, in a 
way, eliminated hunger or starvation from this country.  Every State has written that 
not a single death due to starvation occurred over the last two years.  We have it in 
writing including from your State of Kerala.  This Hunger Index is a private index made 
by some private NGO based on subjects which are not related to hunger.  They have 
to first decide what the nomenclature should be.  The statistics are drawn out of the 
data which is unverified.  Also, on measurements, they don't relate to India.  For 
example, wasting and stunting figures. 

MR. CHAIRMAN:  Hon. Minister. 

SHRI PIYUSH GOYAL: They are just completely not related to features of an Indian 
person.  

MR. CHAIRMAN:  Hon. Minister. 

SHRI PIYUSH GOYAL:  I think it is important that we recognize what is official and 
validated and what is mere propaganda. 

MR. CHAIRMAN: Hon. Minister, I am making a point.  In our country, iconic status is 
granted on parameters that are often baffling.  And we have calibration by agencies 
that do not have any rationale.  This august House is the repository of wisdom of over 
1.3 billion people. Therefore, when we raise an issue in this House that there is a 
calibration by an agency, that should not carry much conviction unless the hon. 
Member or the hon. Minister believe it is premised on our own record. Let us believe 
in our own worth.  It will be very difficult and inappropriate for us to surrender our 
assessment or our achievements to be assessed by those who have either 
inadequate data or are dictating their actions according to their interest, not ours. 
Shri Sanjay Singh.  
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SHRI JAIRAM RAMESH: Sir, which global index will then we use? 
...(Interruptions)...   

MR. CHAIRMAN:  Every time I say something, at the drop of a hat, we get adversarial 
stance.  Try to digest what I have said.  We must analyse the calibration. 
...(Interruptions)... We will respect...(Interruptions).. One second. 
...(Interruptions)...  Please take your seat.  ...(Interruptions).. Mr. Jairam Ramesh, 
please take your seat.    What I said is rational with a rationale.  And that rationale is, 
we should not be captive.  We are a part of global unity.  ...(Interruptions)...  One 
second.  ...(Interruptions)..  Don't interrupt the Chairman at least. 
...(Interruptions)... One second. ...(Interruptions)...  I have understood it. 
...(Interruptions)...  I would urge everyone that there are some issues on which we 
need to reflect overnight.  I would have individual interaction with all of you.  I am very 
categorical that our country cannot be allowed to be hurt by calibration from outside 
on the premise which we do not believe in.  That does not mean outside calibration 
has no credibility.  We will have to get into those areas.  I will come to the Question. 
Now, Shri Sanjay Singh, confine to the question. 

Ǜी संजय िंसह :  मान्यवर, सबसे पहले तो मȅ आपको ǭदय से बधाई देना चाहता हंू, आपके समक्ष 
पहली बार मुझे बोलने का अवसर िमला है। आपने इस िवषय पर बोलने का मुझे मौका िदया, इसके 
िलए धन्यवाद।  

मान्यवर, मȅ आपके माध्यम से माननीय मंतर्ी जी से बड़ी िवनĦतापूवर्क यह कहना चाहता हंू 
िक भारत की राशन िवतरण Ģणाली मज़बतू होनी चािहए, हम सभी लोग इस बात से सहमत हȅ। 
इसके साथ-साथ मȅ यह भी कहना चाहता हंू िक हमारी राजनीितक मतिभन्नता हो सकती है। 
राशन िवतरण Ģणाली मȂ राशन के दुकानदार िकतनी गड़बड़ी करते हȅ, इस सदन का हर नेता 
इस बात को जानता है। 

MR. CHAIRMAN:  Please ask the question. आप ĢÌन पूिछए। 

Ǜी संजय िंसह :  मȅ ĢÌन पर ही आ रहा हंू, सर। मȅ माननीय मंतर्ी जी से बड़ी िवनĦतापूवर्क यह 
पूछना चाहता हंू िक िदÊली के मुख्य मंतर्ी, Ǜी अरिंवद केजरीवाल जी ने घर-घर राशन पहंुचाने 
की योजना बनाई, िजससे राशन िवतरण Ģणाली ...(Ëयवधान)... सर, देिखए, ये गरीब आदमी पर 
हंस रहे हȅ। ...(Ëयवधान)... 

Ǜी सभापित : आप क्वेÌचन पूिछए। 
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Ǜी संजय िंसह :  सर, ये गरीब पर हंसते हȅ। ...(Ëयवधान)... 

Ǜी सभापित : आप क्वेÌचन पूिछए। 

Ǜी संजय िंसह : सर, यह सब जानते हȅ िक राशन िवतरण Ģणाली मȂ धाधंली होती है। 
...(Ëयवधान)...  मान्यवर, घर-घर राशन पहंुचाने की योजना को आप मंज़रूी क्यȗ नहीं देना चाहते, 
इसको आज सदन मȂ ÎपÍट कीिजए।...(Ëयवधान)... 

MR. CHAIRMAN:  It is a good question.  

Ǜी संजय िंसह :  आप योग को मंज़रूी नहीं देते, राशन को मंज़रूी नहीं देते।...(Ëयवधान)...  आिखर 
आप चाहते क्या हȅ? आप गरीब को राशन क्यȗ नहीं देना चाहते? ...(Ëयवधान)... 

Ǜी सभापित : मंतर्ी जी, आप बोिलए।  

Ǜी पीयषू गोयल : माननीय सभापित महोदय, मȅ भी बड़ी िवनĦता से माननीय सदÎय को बताना 
चाहंूगा िक देश मȂ एक कानून ËयवÎथा है।...(Ëयवधान)... 

Ǜी सभापित : मुझे बड़ी खुशी है िक आप दोनȗ ही िवनĦता का Ģदशर्न कर रहे हȅ।  

Ǜी पीयषू गोयल : महोदय, मȅ बड़ी िवनĦता से आपके समक्ष रखना चाहंूगा िक देश मȂ एक कानून 
है। कानून ËयवÎथा से ही यह देश चलता है। कानून ने ऐसे Ģावधान बनाए हȅ, िजनसे कोई भी राज्य 
सरकार अगर धाधंलेबाज़ी करना चाहे, तो उसको रोका जा सके। सर, िदÊली की यही Îकीम 
कोटर् ǎारा नामंज़रू की गई है।  

सर, मȅ इसके बारे मȂ थोड़ा िवÎतार से बताना चाहंूगा, क्यȗिक इनकी गलतफहिमया ंठीक 
करने की आवÌयकता है।...(Ëयवधान)... माननीय सभापित महोदय,...(Ëयवधान)...  माननीय  
सभापित  महोदय, इन्हȗने इस बात को नज़रअंदाज़ िकया है। फेयर Ģाइस शॉÃस भी राज्य सरकार 
के अंतगर्त चलती हȅ। अगर वे गलत काम कर रहे हȅ, तो आप ऐक्शन क्यȗ नहीं लेते? राज्य सरकार 
की िजÇमेदारी है िक वह उन पर ऐक्शन ले। ये घर-घर राशन के नाम पर  करना चाहते हȅ। िदÊली 
की सरकार हर चीज़ मȂ  और धाधंलेबाज़ी से गरीब का अनाज  करने का एक नया Ģयोग 

 Expunged as ordered by the Chair. 
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...(Ëयवधान)... पहले दारू मȂ  और अब अनाज मȂ  ।...(Ëयवधान)... यह  की सरकार,  को 
इंÎटीǷूशनलाइज़ करना चाहती है। ...(Ëयवधान)... 

Ǜी सभापित : मंतर्ी जी, आप बिैठए।  

SHRI SUKHENDU SEKHAR RAY: Sir, I have a point of order.  ...(Interruptions)... 
This is in relation to Rule 47, sub-rule (2). It says that the right to ask a question is 
governed by the following conditions and there are 22 conditions for Members to raise 
the question. But there is no such conditionality in so far as the Ministers are 
concerned while they give their reply.  Just now, I have found that this House has 
witnessed that in reply to a supplementary question of hon. Member, Mr. Sanjay 
Singh, the hon. Minister characterized the State Government as chor, thief 
Government. ...(Interruptions)... Is it admissible under the rules? I put it for your 
kind consideration. ...(Interruptions)... 

MR. CHAIRMAN: There are two things I need to indicate. One, there is no point of 
order during this period.  Am I right? ...(Interruptions)... 

SHRI SUKHENDU SEKHAR RAY: Sir, with your consent, I have raised the point of 
order.  

MR. CHAIRMAN:  There is no question of point of order in Question Hour.  Secondly, 
the hon. Member has raised an issue which we all must consider. I will look into it.  

MR. CHAIRMAN:  I am so glad for your patience.   

SHRI A.A. RAHIM:  Thank you, Sir.   

MR. CHAIRMAN:  No; Shri Subhas Chandra Bose Pilli, please. 

SHRI A.A. RAHIM:  Okay, not mine! 

45



MR. CHAIRMAN:  Yes, please.  

SHRI SUBHAS CHANDRA BOSE PILLI:  Thank you, Sir.   

MR. CHAIRMAN: I was appreciating your patience but the patience continued beyond 
a limit.  Go ahead.    

SHRI SUBHAS CHANDRA BOSE PILLI:  Sir, I am putting my straight question.  Can 
the hon. Minister state the reasons as to why the Targeted Public Distribution System 
in Andhra Pradesh covers only 61 per cent of rural and 41 per cent of urban population 
when compared to the stipulated coverage of 75 per cent rural and 50 per cent of 
urban population under National Food Security Act? I also request the hon. Minister 
to revise the coverage of beneficiaries by TPDS and NFSA as recommended by NITI 
Aayog. 

SHRI PIYUSH GOYAL:  Sir, this is, unfortunately, a legacy of the very ill-drafted A.P. 
Re-organization Act, in which a lot of questions were left unanswered.  It was done in 
a hurry because of which when the allocation of free food-grains between Telangana 
and Andhra Pradesh was decided, it was probably not very scientific, and Andhra 
Pradesh people feel that they have been unjustly deprived of the right amount of 
coverage.  Telangana was given a greater share compared to Andhra Pradesh. It was 
done before this Government came in.  (Time-bell rings.)  It was based on the 
Census of 2011.  Ideally, when the Census of 2021 happened, we would have been 
able to look into the matter afresh.  Unfortunately, due to the Covid pandemic, we 
have not yet been able to conduct the Census.  I am sure and I have assured the hon. 
Chief Minister of Andhra Pradesh during several conversations that when the current 
Census data comes out, we would know exactly which State should get what 
quantity. I have received it as a legacy. It was probably done in a hurry but sadly it is 
beyond my power under the NFSA to change it.    

SHRI V. VIJAYASAI REDDY:  Sir, Shri Jairam Ramesh wants to respond to it.  

SHRI JAIRAM RAMESH:  Sir, it was not done in a hurry.  It was based on 2011 
Census.  …(Interruptions)… If only you could conduct the Census, this problem would 
not have arisen.  You are repeatedly postponing the Census.   

MR. CHAIRMAN:  Shri Jawhar Sircar. 
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SHRI JAWHAR SIRCAR: Thank you, Sir, for this opportunity. I have only one simple 
and sharp question addressed to the hon. Minister.  Are we heading for a food crisis? 
I have figures with me.  Usually, we have stocks of about 25 million tonnes to 26 
million tonnes of wheat at the beginning of the year.  We have around 29 million 
tonnes to 30 million tonnes of rice at the end of the year.  Last year's procurement 
was an all time record.  But, in this current year and in the previous year, we have 
consumed a lot, thanks to the Prime Minister's free ration scheme.  The net question 
is that wheat has been impacted, as we know, by the heat wave and other factors.   

MR. CHAIRMAN:  Question, please.       

SHRI JAWHAR SIRCAR:  And, Sir, rice, paddy has also been badly impacted.   

MR. CHAIRMAN:  Hon. Minister, the question has been asked.   

SHRI JAWHAR SIRCAR:  They have been reflected on the procurement figures.  So, 
we are in shortage state, hon. Minister. 

MR. CHAIRMAN:  Hon. Minister, the question is very clear.  

SHRI JAWHAR SIRCAR: And I would like the Government to admit it and take steps.     

SHRI PIYUSH GOYAL:  Hon. Chairman, Sir, the question is in two parts.  I would give 
a sharp and short reply for the first part.  

MR. CHAIRMAN:  Give short, polite and modest reply.  Sharp may be avoided.     

SHRI PIYUSH GOYAL: Sir, have you seen me ever lose my temper in any of the 
question-answer?    

MR. CHAIRMAN: No.  I know Jawhar Sircarji would not take a sharp reply.  He would 
take a modest reply.  

SHRI PIYUSH GOYAL: Okay, Sir.  I, with all due modesty, share with the hon. 
Members, through you, that the country -- thanks to the very deft management of 
the economy by the hon. Prime Minister Shri Narendra Modi -- will not face any food 
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shortage in the years to come.  I can assure the hon. Member.  We are carefully 
calibrating and managing our buffer stocks of rice, wheat, and different other 
products where we have buffer stocks, like, on pulses. We are very deftly managing 
and calibrating import duties, export duties to ensure that our stocks remain intact. 
And, while the world may face a food deficit, fortunately, because we are monitoring 
it on a daily basis with the hon. Home Minister, Shri Amit Shah, heading a Group of 
Ministers, continuously, monitoring inflation and stock levels and other associated 
physical and monetary measures, we have been able to control scarcity as well  as 
control  inflation.  As regards his other point on buffer stocks, our buffer stocks are 
within norms despite, as I said earlier, doubling the food allocation.  Nearly, one 
thousand one hundred lakh metric ton of rice and wheat has been distributed free of 
charge to 80 crore people. It is a humongous quantity. Thanks to the record 
procurement, we were able to feed every single person and as I said earlier, zero 
starvation deaths.  I am sure that you will appreciate that Pradhan Mantri Garib Kalyan 
Ann Yojana, particularly, in the stress of Covid, was one of the most important 
schemes that saved the country. Hon. Mr. Chairman, Sir, you, yourself, have 
received accolades in your international visits about the Scheme.  

MR. CHAIRMAN: Q. No. 35; Shri Ajit Kumar Bhuyan. 
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